WEELKY STATEMNT FOR DESPATCH OF ORDER

il

EXCISE APPEAL BRANCH

CESTAT, NEW DELHI-110066

FROM 05.06.2017 TO 09.06.2017

— 1

S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED } ,
FROM THE PS |
TO HON’BLE |
PRESIDENT/V
ICE
PRESIDENT/M
EMBERS
FINAL ORDER
1. E/54468/2014 FO/53311/2017 18/05/2017 07/06/2017
2-3. | E/51809/2015 & FO/53319-53320/2017 | 18/05/2017 07/06/2017
E/52573/2016
4, E/3705/2012 FO/53321/2017 18/05/2017 07/06/2017 L
5. E/55071/2014 FO/53322/2017 18/05/2017 07/06/2017 |
6. E/3971/2010 FO/53323/2017 18/05/2017 07/06/2017 1]
% E/55600/2014 FO/53328/2017 18/05/2017 07/06/2017 i
8. E/55120/2014 F0/53332/2017 18/05/2017 07/06/2017 ]
9-12. | E/57605-57606/2013 | FO/53340-53343/2012 | 18/05/2017 07/06/2017 |
& E/59810- N
59811/2013 |
13. E/1248/2012 F0/53349/2017 18/05/2017 07/06/2017 !
14, E/2051/2011 F0/53350/2017 18/05/2017 07/06/2017 ]
1E. E/1041/2012 FO/53351/2017 18/05/2017 07/06/2017
16-19. | E/1370/2008 & FO/53382-53385/2017 | 22/05/2017 07/06/2017

E/1404-1406/2008
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Kind Attention: Now all judicial orders are being suomotu disclosed 01(1l Cl?g;l ;khz
website as soon as after signature of the Hon’ble Be.ncl.les on.the san;'e a{zfnd o
facility of the public at large. Thus all the public mclud}l.ng par ies ¢

application movers may upload these orders from there for their use.



